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(¢) whether the STC, besideg char.
~ ging 1 per cent commission from the
exporters of salt has also decided to
keep for itself the difference in the
export price negotiated by the STC;
and

(d) if so, the total amount of differ-
ence in export price of salt which has
been appropriated by the STC during
1981 and 19827

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE  (SHRI
P. N. BANGMA): (a) No, Sir.

(b) Does not arise,

(c) Where the deal js directly nego-
tiated by the private exportzr as an
associate of STC, the Corporation
charges a commission of 1 percent. On
the other hand, where STC directly se-
cures an export order and procures the
material from domesticsupplilers, it re-
tains for itself the difference between
the price paid to the supplier and the
price realised from the jmporter

(d) The total amount of price diff-
erence retained by STC till date is
approximately Rs. 10.00 lakhs.
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